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Preamble

Short title,
extent and
commencement

Amendment of
section 26

AN

ORDINANCE

further to amend the Assam Municipal Act, 1956

Whereas the Legislative Assembly of the State of
Assam is not in session and the Governor ofAssam is
sarisfied that the circumstances exist which render it
necessary for him to take immediate action for
amending the Assam Municipal Act, 1956,
hereinafter refened to as the principal Act.

Now, therefore, in exercise of the powers
conferred by clause (l) of Article 213 of the
Constitution of Indi4 the Governor of Assam is
hereby pleased to promulgate, in the Seventy-second
Year of the Republic of India, the following
Ordinance, namely :-

1. (1) This Ordinance may be called the Assam Municipal
(Amendment) Ordinance, 2021 .

(2) It shall have the like extent as the principal Act.
(3) It shall be deemed to have come into force on the

l"rday ofApril, 2020.

2. In the principal Act, in section 26, in sub-section (5), for the
words "for a period not exceeding twelve months",
appearing between the words "Board" and "from the date
of expiry", the words ''for a period nol exceeding twelve
months at a time which may further be extended to another
six months" shall be substituted.

(PROF. JAGDISH MUKHI)
GOVERNOR OFASSAM.

Asrrm Act
Na XV ol
1957.

MRIDUL KUMAR KALITA,
L. R.-cum-Secretary (In-charge) to the Govt. ofAssam,

Legislative Deparhent, Dispur.
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